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(a) whether any evaluation study of

Integrated Rural Energy Programme
(IREP) has been taken up by
Government in Maharashtra;

(b) if so, what are th¢ details thereof;
and

(c) what is the outcome of the study
and how Government propose to
implement the suggestions made therein?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER & MINISTRY
OF NON-CONVENTIONAL ENERGY
SOURCES (DR. S.
VENUGOPALACHARI): (a) to (¢} An
Evaluation Study of the Integrated Rural
Euergy Programme (IREP) has been
conducted in Maharashtra. The Study
included an assessment of the overall
impact of IREP in improving ecnergy
inputs in sclected blocks, assessment of
infrastructure created, achievements in
terms of penctration of various energy
systems,  extent  of  participation  of
villagers. level of awareness, monitoring,
duration for which financial support
should be provided under IREP, among
other paramcters. The Study report has
been  sent o the Govermment of

Maharashtra for appropriate action.
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Flow of Foreign Funds to Militants

*216. SHRIMAT] VEENA VERMA:
SHRI SUSHILKUMAR
SAMBHAIJIRAO SHINDE:

will the PRIME MINISTER be
plcased to state:

(a) whether Government’s attention
has bcen drawn to the news report
captioned *“Foreign Funds lifeblood of

militant movements” says intelligence

report, appearing in the Indian Express
dated the 28th September, 1996;

(b) if so, the steps takem by
Government to identify the sources and
channels of flow of foreign funds to
militants and with what results; and

(c) the follow-up steps taken to
prevent flow of such funds into the hamds
of disruptive forces?

THE MINISTER OF STATE IN THE



